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Wednesday, the 25th July, 200173 Sravana, 1923 (Saka)
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Jammu and Keshmir Policy

"@T*4]. SHRI RAM JETHMALANI:™
SHRI RAJIV RANJAN SINGH ‘LALAN"

Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether Government’s attention has been drawn to the news-
item published in the Economic Times dated 1lst June, 2031, under
the caption “Kashmir policy changed respecting world opinion in
National interest: PM”;

(b) if so, wherther it is a fact that Government have altered its
earlicr policy with regard to Jammu and Kashmir; and

(¢) if so, the details of the alterations made recently?

THE MINISTER OF HOME AFFAIRS (SHRI L. K. ADVANI;:
(2) Yes, Sir; the Government is aware of the media report in
question,

(b) and (c) There is no changed in the policy of the Government
with regard to Jammu & Kashmir. All efforts of the Government are
directed at restoring peace and normalcy in the trouble-torn State.
Announcement of the unilateral Ramzan peace initiative which
continued for 6 months; its revocation in the absence of proper
response from the terronst groups, and the invitation to

@ Starred Question Nos. 41 and 57 were taken together.

t Original notice of the question was received in Hindi.

tt The question was actually asked on the floor of the house by Shri Ram Jethmalani.
>
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General Pervez Musharraf, President of Pakistan should all be seen
in that perspective.
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Violent Incidents in J and K after withdrawal of ceaseflre

@t*s7 SHRI RAJIV RANJAN SINGH ‘LALAN"'
SHRI KAPIL SIBAL:

Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether Government have identified the number of violent
incidents by Pakistan-backed terrorists after withdrawal of unilateral
ceasefire in Jammu and Kashmir;

(b) if so, the number of incidents of violence committed by the
terronists from 23rd May, 2001 till 30th June, 2001; and

(¢) the total pumber of human lives of security personnels, civilians
and terrorists, separately, lost during the said period?

THE MINISTER OF HOME AFFAIRS (SHRI L.K. ADVANI):
(a) and (b) The total number of terrorist incidents in J&K after the
withdrawal of unilateral ceasefire f.e. from 1st June to 30th June 2001
s )72

{c) Between 1st June and 30th June, 2001, 4] security personnel
and 53 civilians lost their lives in the terrorist wiolence, 217 terrorists
were also killed during the period by security forces.

SHRI RAM JETHMALANI: Sir, I know this matter is coming up
for & more structured debate next week before the House. I do not
want to ask any inconvenient supplementary questions. But [ am
seeking very useful information, which will help to decide the nature
of arguments on the debate. India produced a very great man, whom
1 personally consider one of the greatest men, that is, Shri Lal
Bshadur Shastri. He produced for India the Tashkent Declaration,
which, according to me, settled the Kashmir problem for all time. It
provided that neither party shall changed the stafus quo by force; and
what is more important is that, neither party shall carry on any
propaganda directed against the other. Now, there is a reference in

@ Starred Question Nos. 41 and 57 were taken together.

t Original notice of the question was received in Hindi.

tt The question was actuslly asked on the floor of the House by Shri Rajiv Ranjea
Singh ‘Lalan’.
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this answer to the coming of President Pervez Musharraf. I want to
know whether in the brief prepared for the gentlemen who were
negotiating with the President, or during the course of the entire
talks, when the President of Pakistan said that they were lending
morai support to the terrorists, but not other support, was he told
that even moral support to the terrorists was inconsistent with the
Tashkent Declaration? I want to know whether the Tashkent
Declaration is being regarded as dead. Sir, it is a matter of deep
regret that the Congressmen all the time talk of the Shimla
Agreement; and our BJP people have begun to talk only of the
Lahore Declaration. But the most important document which
conclusively settled this problem once and for all, and which should
be the document on which India should reply throughout any
negotiation with Pakistan, is totally forgotten. I want to know
whether the Government sticks to the Tashkent Declaration because
the Shimla Agreement, if it was a repudiation of the Tashkent
Declaration, it was the greatest betrayal of Indian national interest.
But if, by that document the late Prime Minister, Mrs. Gandhi, had
told Shn Bhutto that when he met her next time, she would tell him
that that issue was closed by the Tashkent Declaration, that is the
only defensive explanation of the Shimla Agreement; otherwise, it is
a document of betrayal. [ want to know what is the position of the
prescnt Government? What attitude did they take during this
conference? I would like to know what the position of the present
Government 1s and what attitude they took during this Conference.

SHRI L. K. ADVANI: Mr. Chairman, Sir, about the Conference
which the hon. Member has just now referred to there is likely to be
a structured debate sometime next week. There was a reference to
the Shimla Agreement, to the Lahore Declaration, but he is right
when he says that the Shimla Agreement, in a2 way, supplemented or
re-inforced the Tashkent Agreement. In the Tashkent Agreement, to
the best of my recollection, there was a reference even to the Line of
Control—that it would not be altered without having mutual
consultations etc. and the issue of Jammu and Kashmir itself would
be resolved through bilateral discussions and by no other means.
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This, as far as I recall, was very specifically stated in that. Therefore,
this Government is committed to that declaration also.

SHRI RAM JETHMALANTI: Sir, I am very happy to know that
and I have no further questions to put.

st e Tm fig ‘oem’: 9Nl TERY, L (EEum)...

MR. CHAIRMAN: You have already put this question and he has
replied.

SHRI RAIJIV RANJAN SINGH ‘LALAN': Mr. Chairman, Sir,
Question No. 57 is in my name.

SHRI PRANAB MUKHERIJEE: All the three questions, Question
Nos. 41, 43 and 57 could be clubbed together.

SHRI L. K. ADVANI: I have no objection to it except that, as the
hon. Member rightly said, Question No. 41 relates to Policy whereas
Question Nos. 43 and 57 relate to killings. Therefore, perhaps,
Question Nos. 43 and 57 could be taken up together whereas
Question No. 41 could be dealt with separately.

SHRI PRANAB MUKHERIEE: Let the Chair decide.

MR. CHAIRMAN: Somebody has told me that Question No. 59
could also be clubbed. All these questions are interlinked.

SHRI L.K. ADVANI:. Mr. Chairman, Sir, Question No. 41 is less
related to the facts and more related to the approach of the
Government whereas the other Questions are related to the situation

in Jammu and Kashmir and killings, etc,
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SHRI KAPIL SIBAL: Mr. Chairman, Sir, it is very interesting that
in response to my colleague Mr. Jethmalani’s question, the
Government has said that in the absence of a proper response from
the terrorisi groups, we revoked the unilateral ceasefire. That is the
response. What response did the Government expect from the
terrorist groups when you imposed the unilateral ceasefire? Please let
us know. Rather, more civilian were killed, more security forces were
killed. When you actually declared the unilateral cease-fire or NICO,
did you expect that fewer civilian would be killed and less securnty
personnel would be killed? Did you expect that the response from the
terrorists would be favourable to you? Please tell us why did you
declare unilateral cease-fire? What were your expectations at that
point of time?
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to jeopardy in the State of Jammu and Kashmir. More security forces
were killed. This is what you expected from the terrorists.

SHRI L. K. ADVANI: Well, I did not expect that from the
terrorists. It was a move, it was an initiative, which was welcomed by
almost everyone at that phase. But the extension proved costly.
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sit et T ATgATUR: A S giEd Y I wE & SuF =i WA AR
3 forma foAt A oo gfewor aga wow e 2 gftae wE 49 R, us dwn }) Em
Wd FYEN & T o o GE-Aviag w9 § @ IR goe-onfEn 19 F
fo dam § 1 ST SR S @ w% fF A @ T-weit & wffe ® & 3 @
F2 Terdwed H F

st Woume WM W, IE A% fafer = 3w o w82
s} T FW WEAWN: FEd AW W 2|

SHRI NILOTPAL BASU: Sir, as I understand, our Jammu and
Kashmir Policy, which, as hon. Home Minister has stated, has not
undergone any change, is aimed at not only ensuring physical and
military control over a geographic area, but it 1s as much a question
of winning the hearts of the people staying in Jammu and Kashmir.
Now, through you, Sir, I would likc to know this. What we felt is
this. The most representative body of Jammu and Kashmir, that is,
the clected legislature, passed an autonomy resolution and that
autonomy resclution mav have had components or elements over
which there could be disagreements across the political spectrum in
the country. But. at the same time. tiat resolution was within the
framework of the unmited and integrated character of Jammu and
Kashmir, within the framework of the Indian Constitution. So. I
would hke to kmow whether the out-of-hand rejection of any
possibility of discussion on that autonomy resolution strengthens the
efforts of the Government of India’s policy. the Jammu and Kashmir
policy, which we are pursuing at this point of time.

SHRI L. K. ADVANI: Sir, hon. Mr. Nilotpal Basu has put a
guestion which, I think. this House has discusscd thoroughly earlier.
But T would refer to the first part....(Interruption).

SHRI NILOTPAL BASU: No, we have not discussed.

SHRI L K. ADVANI: We¢ have discussed. (Interruption). Please,
let me say this. So far as the first part of your question is concerned,
about winning the hearts of the people there, I may sharc with this
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House, the very pleasant surprise of my own when [ visited, last
month or a couple of months back, the villages near Turtuk which is
just on the border—it is one village or there is a group of
villages—which had been part of the Pakistan-occupied Kashmir for
some time, but which came back to us in 1971 and which, since 1971,
bave been with India. And [ was pleasantly surprised to see the kind
of development that had taken place there, the kind of educational
growth that was taking place there, and that was being done mainly
by the Army, with the cooperation of the State administration, and it
was very well being done. So much so, that was one area which I
visited along with many other colleagues of mine, and to my surprise,
there was no need of any security of any kind. The eatire people
there, men, women and children assembled in a mannper to greet me,
and to greet the army commander, who was accompanying me, which
surprised me. And what was being done there, needs to be replicated
in other parts of the State also. That is what I felt. The second part
of your question relates to the autonomy Resolution passed by the
Assembly. I would plead with all Members to go through that
Resolution. You would find that it does not ask for autonomy or
greater powers in this field or that field. But the sum and substance
of that Resolution is that the pre-1953 position should be restored in
Jammu and Kashmir, about which, I think, there was unanimous
opinion in Parliament that that cannot be done—the pre-1953
position, setting the clock back, and going back to a phase where the
Supreme Court, where the Election Commission, where the
Comptroller and Auditor General of India, where the President of
India have no autonomy over Jammu and Kashmir. This would be
depriving the people of Jammu and Kashmir of various rights and
powers that they have acquired after 1953, This is something that
neither the Government of India nor the Parliament was willing to
endorse, and therefore, it was that we conveyed to the Chief Minister
of Jammu and Kashmir that if there are areas where he feels that
there should be greater powers with the State, and that if he has
greater powers, he would be able to serve the people of Jammu and
Kashmir better, we are willing to consider it. But this kind of
Resolution that the pre-1953 position should be restored, is
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something that ncither the Government nor the Parliament would
agrec to. Secondly, 1 said, so far as this Government is concerned,
this Government has, 1n its manifesto, said that we are in favour of
devolution of powers to the State, and in that process, if Jammu and
Kashmir needs special powers, we are willing to give them.

SHRI RAMAKRISHNA HEGDE: Sir, { would like to know from
the hon. Home Minister one thing. When a question was put to the
Pakistan President Musharraf as to what is going on across the
border, he replied that it 15 a freedom struggle of the people of
Kashmir. What role has Pakistan to play there? A freedom struggle is
not fought by outsiders. If it is really a freedom struggle, it is by the
people of the State itself. What role are these infiltrators, the
militants, playing there in the freedom struggle?

SHRI L.K. ADVANI: What is happening in Jammu and Kashmir
1s naked terrorism, and those who are indulging in it, are mainly
mercenernies from outside Jammu and Kashmir. In the early years, it
is true that the certain young men were misled, taken across the
border, given training there, sent back and they were the
instruments. But that was the earber phase. During the past few
vears, we have seen that most of those who are killed or who are
arrested, are mainly either from Pakistan or fiom PoK or from
Afghanistan. These are the three areas from which they come. They
arc mercenaires, and therefore, there ts no guestion of this being a
freedom struggle or a Jehad. President Musharraf used the word
‘freedom struggle’. He did not use the word ‘Jehad’. But throughout
these three days, or even in our personal interactions with him, he
refused to accept that there is anything like terrorism in Jammu and
Kashmir. He said: If at all, there is terrorism, it may be elsewhere in
the world in which we are willing to cooperate with you in fighting
terrorism elsewhere in the world. So far as Jammu and Kashmir is
concerned, there is no terrorism there, and certainly, there is no
cross-barder terrorism, because there is no border. The entire Jammu
and Kashmir territory is a disputed territory. Al that is there is LoC.
So, you can say that it is cross LoC, though he has said, “Across
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the LoC, we have nothing to do with it.” This was the formal stand
that he took.

SHRI PRANAB MUKHERIJEE: Sir, as we will have an
opportunity to discuss these issues in greater detail, I would not go
into the Summit or the theoretical aspect of it, but I would like to
know one specific point from the Home Minister. From time to time,
the peace initiative or restraining the Forces from initiating combal
operations was extended, and he has admitted that, dunng the
Ramzan perniod, there were lesser killings, there were lesser activities.
But when it was extended in different phases, spreading over 185
days, did the Government, while extending that each time, make a
review or not hecause, except in the month of Ramzan, it was found
that the number of killings, including those of militants and of
civilians, was increasing? Therefore, what was the rationale?

The second point I would like to know from the hon. Minister is
this. The hard fact i1s that a large number of Forces were withdrawn
from the normal guarding activities at the time of the Kargil War or
the Kargil intrusion. As a result, during this period, when the Forces
guarding the border, like CRPF and BSF were withdrawn, they were
put on regular combat duties, when intrusion and infiltration took
place on a large-scale. One of the operational requirements is to
deploy these Forces guarding the border in a massive way to prevent
such infiltration and intrusion. I would like to know whether that
exercise has been complcted by this time.

SHRI L.K. ADVANTI: Sir, [ may mention that even though during
that period of six months of NICO the Kkillings of civilians and
Security Forces within the State of Jammu and Kashmir did increase,
the killings and the deaths on the border, on the international border
and on the LoC, considerably went down because there was no
shelling. On both sides, there was restraint exercised by the Forces in
respect of shelling, which also was a very welcome development,
which continues, by and large, ecven today, though there have been
breaches inbetween, occasional breaches.

So far as restroring the Forces to their respective duties is
concerned, by now almost the entire exercise is over, and they are in
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place to deai with the situation, whether 1t s wfiliration or whether it
15 internal secunty.

s aTeeRty Sl e wew, e i R owe fog =R A ® O
(ETHI) ﬁfoqﬁ«mﬂqﬁahqaﬁ%swﬁmu

SHRI LK. ADVANI: [t was reviewed on every occasion. and in
that review, n was not mercly the Cabinet Committee on Securnty
which ook into account all the factors, but even the views of the
Sccurity Forces were taken into account invariably, when the decision
wus taken.
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fF TR ane W A oS we sl Rome e famn #F amsd amwea W
it wa % B 3 e &, o o o @ R TH 39 A o WU 3R I
R TaweA fFa A, AfE Tam @end i st 3EE FR R e W 3
A ¥ A ag w-FER F ogER F oA T B wFA ¥, within the
Constitution of India. This is the only solution. 39T & arde F=m &
g Ao & W ¥ femeye & fom @rn s

TYTE F SO qOT, aNgE Wit § dew gy YER-U-sE Al AR Ao
ﬁ%ﬁmmwﬂmlﬂ-mﬁlﬂﬁmw%mﬁﬂmﬁmﬂ

tqﬁigﬁiﬁﬁs%awwamm%waﬁﬁgmﬁzi ¥ X
Y, A W R, A wEn s T R W v wem AR Agd e oan
o ¥ 30 gam ¥ A il B we W w5 TE Ceesede @ oW & A
IF % frm 3R A o R am # T oI #0 F fom AR #F | 39w
riofFmamdmdN o m R o o @ @ T ma ¥ 3Ed =i
7 w1 wE Bw sml wetl W Jug oW )

st AT F FEAH: FE A T A I TR AW AT RGN AR
I § 3R #¢ Wt fRaewE A8 0 9w A 39S qER a3 R0 A% 7 &
A 59 A9 ¥ WA FE @ R AR 98w s 9@ | B Fm ad e

tTransliteration of the speech in Persian Scriptw available in the Hindi version of the debate.
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@ 21 IER ATER TH U MR & Rl & g & i swew e ¥ oy o
o7 fFm) A FE0 ¥ fF UF wifefews oz U9 W@ 2 39 30 AW A
facpd WaHa 78 &1 3@ A w9 WY AR T M A w9 fm ?) S O
I SAEHTR TgYR w1 e § R oanH R e @ Soe 2 R @
0 ICTF F OOR 48 o fF 1953 ¥ @ A v fefy o 3@ atvm
S 1| 3% o g A oit MR favare @ 5 @@ T o wemw Y 2 A
s AR A F AT T F e wh A OTIE R AR A Fw T
v fou o S ogEm ¥ e 3@ W faAR w9 & fam dm E

fornt stgm iR o sfaER o | (FEUR)..

MR. CHAIRMAN: That is all nght. {Interruptions)... No, no.
Shri Adhik Shirodkar.

fimt orgm wite: o9 AT ¥ AR wE A aem W T @
.. (ETEUE) ..

SHRI ADHIK SHIRODKAR: Mr. Chairman, I recolleci that
when NICO was suggested, the Shiv Sena had opposed it. The Shiv
Sena was isolated in the entire House, We were ridiculed. Thercafter,
when there was a talk of having talks with Pakistan, it was opposed
by the Shiv Sena and again, we were isolated. Today's Government’s
stand shows that we were right and that they have veered round to
our view and prophecy. So, henceforth, will the Government consider
that the only language that Pakistan accepts and understands is
power? So, negotiate from a position of power 4l they supplicate.
Would you, henceforth, kindly consult us in greater detail before
taking any such decision?

SHRI L.K. ADVANI: Sir, we have always consulted all parties,
and we certainly consult a valuable ally. We have always consulted
them. But [ don’t subscribe to the view that because at Agra there
was no joint statement, it was wrong on the part of the Government
to have invited President Musharraf, Though Vajpayee's Lahore yatra
did not yield anything immediately, though the summit at Agra did
not yieid anything immediately, the Government’s approach in this
regard, I think, has made an impact that here is a Government
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which, on the one hand, is wiliing to fight militancy firmly and does
not compromise with it; on the other, it is willing to affirm its
strecgth and its position in respect of Jammu and Kashmir. It is an
approach aimed at a Jasting and enduring peace with Pakistan. This is
the objective. So, I don’t agree with him.

st wewty dwh: A 4 A =R T . (TMem)
st A o A aﬁimqﬁfhmﬂm% (=Taum)..,

T g T A Tl S, T g P W W A %
W W OB I FE T Q5 I AF Feea & @en wl Ba e
afFer A fFd 7w @ aEa @ w00 R S ¥ I e € R o =
o @, g 3 g iR @ W IRE W aE geEn T,
SR SEET W T R FE IR g al% A frgwet W W TR
g fare & W A o7 gftre S oaw @ @, el e 9 oed
R qu 2w f a2 fF tiae Fei B gER § @ 30 W /R TWE
R FE | FE @ 2, 7w 3uw wR ¥ A gftan @ e quts awa @ fien
w e R T? @ AT qYE NOh W Ay 3 e B %
gl ¥ frea 9k 4, afs e & aE A I A e SR .
0 orm W R, A T WA Gied & Be e o 3E ™ R e ¥ A
% W | gEn A ToEd A A9 98 @R, fegae & faors, e W
gl 9, A9 3% T B o A we ¥ M A T Fwie B, 3 e
T ¥ & A e won @ X & e B = w s ¥ o W
FER B TR At fak gfda ®& T A=) jEw ndem % g R
g #t f o Fwi H e sTiETE w ) Y e § & kR 7w
@ TF T werf? 9 srimsn T & faers s 9o @ welR &
AW A AR AT G F FE W 2 N A0 W FER B G W AL
Fmax ¥ ¥ SR aw o ax FEN oA B Ew D R T w g AT
am e & g i) Teem § e Fvir 1 e amem w3 F g
¥R 7€ ¥ R wftae A W e qiE | gerea @ o gh gfrar
v o v fF IRe Ul e 39 P9 A N A o W oaa e o

thTramzslilmr::m'a:m of the speech in Persion Script is available in the Hindi version of the
debate.
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FaE T RN R BgER & soi B o ¥ foy @@ o 9w @) ae
HAEATE, N 9T & 987 F AR § 3 s #t 9zt = 0 wwm
fem mn fF 3 smfRsm ff @ quis A e 7 T e fegEm @
ug @S AR FER fgEE W oAtz AT B W geed S0 e T 3
TEdfeRHd 3Tel 3 R R Fftad F wieam F W | e Baown @
FF A RREE 1 w wew T fm, w etz ol W ol i
e T8 @ AR g i % R faer # e Oy S|
g fofe gre saea?

s oer el A glad I den & @ B Fedfa w0 a e
T 21 A A Be S S R o SR ¥ R I A @ E
3 IR AN e T @ THR W qEE e B 1 TR W WA % el 9
THFRE B30 &1, TR FO THEE T8 g0 B oo F ¥W =9 H e FE,
T ad % o s wFm & TR 9w e wEn B s ¥ wiemm ) F
T R T T e FW E sk fR o = o e @ Ba @ T ot
A g @ @ fe g I A oA T e W e afE F wmen & e
W RE TR UH @@ @t @ #H-ET e W wa f siEmn o
T B

e siiegeen W e W A8 @)
oft el W wEET: =R a9 ) ¥ 9 owm # =W § wmi

oft Woun- gaET: FE 6 FAA@ | 96 F TERER § TH AR O 6 I
e st 0 W Wi

sft oIet oM sEaTel: # aEd |qw ¥ AR TRl % g W ¥ g g
¥

TR Sigee WA o W, U W % v dug et oe 3 wm
fr off frd Foin & ol = fom & O 3 ol & o T TR K@ i w
fr g R frgar M fEw 21 oM oo ¥ FvER W 99 T W T 30 fad

T we & TR o oW gw0 9w v g T Wi 9 fF fger & sam 9@
T P ¥ FEd oW @ = A R o

TTranslitcration of the speech in Persian Script is available in the Hindi version of the
debate.
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st T Feor srzAwit: 3 W € F gwo ¢ 5 uma @R 3 sy wfine
¥ fom oW o8 % UIUa @ goma A el e siverfiead ¥, @ faee
waferdl &, 39 waw QU oW A, W e G T uw oAt o faed st
T 9 Ay ¥ f Ao W a9 | Henad € R 3R 379 39 gug e @l

aifge o)
AT aiageen @A e Oig @ nafm erm sk fist & A I @
FM A UM qE P W i 2

MR. CHAIRMAN: 1 think now we can move on to the next
question. Question No. 42

42. [The questioners (Shrimati Jayaprada Nahata and Dr. Alladi P.
Rajkumar) were absent. For answer, vide page 24 infra.f

Rise in ISVTerrorist activities after unilateral ceasefire in Jammu and
Kashmir

*43., SHRI BRAHMAKUMAR BHATT: Will the Minister of
HOME AFFAIRS be pleased to state:

(a) whether ISIAerrorist activities have increased during
declaration of untlateral ceasefire;

(b) if so, the details thereof,

{c) the number of bomb blasts, number of civilians and soldiers
killed and injured; and

(d) the number of terronsts and ISI agents identified and arrested?

THE MINISTER OF STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI I.D. SWAMI): (a) to (d) A statement is laid on
the Table of the House.

Statement

(a) and (b) There was an increase in terronst related activities in
J and K during the peace initiative period (27 November, 2000 to
31 May 2001}, when security forces were restrained from initiating

TTransliteration of the speechin Persian Script is available in the Hindi version of the debate.
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